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WR. SPEAKER: The Papers to be
1a3d.

SOMEX HON. MEMBERS rose-—
(Interruptions) **

MR. SPEAKER: Nothing should be
recorded without my permission.

PAPERS LAID ON THE TABLE

Cear Mines P. F, (AMDT.) SCHEME,
1080

THE MINISTER OF ENERGY AND
TRRIGATION AND COAL (SHRI
A. B. AL GHANr KHAN CHAU-
DHURI): I beg to lay on the Table
a copy of the Coal Mines Provident
Fund (Amendment) Scheme, 1980
(Hindi and English versions) publish-
ed in Notification No. G. S. R. 308 in
Garette of India dated the 15th March,
1980 under section TA of the Coal
Mines Provident Fund and Miscel-
laneous Provisions Act, 1948, [Placed
in Library. See No. LT—654/80].

RaviEws AND ANNUAL RBEPORTS OF

Bamee aNp Roor Co. (Inpra) Lme,

CaLcurra FOR 1977-78 AND INDIAN

Dsucs AND PHARMACEUTICALS LD,

New DEeLHTI FOR 1978-79 WITH STATE-
MENTS FOR DELAY ETC.

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI VEERAN-
DRA PATIL): I beg to lay on the
Table: —

(1) A copy each of the following
papers (Hindi and Englisy, versions)
under sub-section (1) of Section

31‘96 of the Companies Act, 1956:—

(a) (i) Review by the Govern-
ment on the working of the Bri-
dge and Roor Company (Iadia)
Limited, Calcutta, for the year
1977-78.

(ii) Annual Report of the Bri-
dge and Roof Company (India)
Limited, Calcutta, for the year
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thg Comptroller and Auditor Gen-
eral thereon. [Placed in Library
See No. LT-—655/80].

(b) (i) Review by the Gov-
eenment on the working of the
Indian Drugs and Pharmaceuti-

cals Limited, New Delhi, for the
year 1978-79, -

(ii) Annual Report of the India
Drugs and Pharmaceuticals
Limited, New Delhi, for the year
1978-79 along with the Audited
Accountg and the comments of
the Comptroller anq Auditor Gene-
ral thereon. [Placed in Library.
See No. LT—656/80].

(2) A statement (Hindi and En-
glish versions) showing reasons for
delay in laying the report men-
tioned at 1(a) above.

(3) A statement (Hindi and
English versions) explaining rea-
sons for not laying the Annual Re-
port of Bridge and Roof Company
(India) Limited Calcutty for the
vear 1978-79 within the stipulated
period of nine months after the
close of the Accounting Year
[Placed in Library, See No. LT—
6857/80].

NOTIFICATIONS UNDER DELHY SHOPS AND
ESTABLISHMENTS Acr, 1954 AND
BoMmBAY SHoprs AND ESTABLISHMENTS
AcT, 1948 1IN RELATION To GUJARAT

THE MINISTER OF TOURISM &
CIVIL AVIATION AND LABOUR
(SHRI J. B. PATNAIK): 1 beg to lay
on the Table:—

(1) A copy of the Delhi Shops
and Establishments (Amendment)
Rules, 1980 (Hindi and English ver-
sions) published in Notification No.
F. 1(22) /79—LC(S) in Delhi Gazet-
te, dated the 29th January, 1980,
under sub-section(3) of section 47
of the Delhi Shops and Establish-
ments Act, 1954. [Placed in Library.
See. No. LT-—658/80]

_**Not recorded.
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L@ Acopyead:otthefouowiux
G JGoverpment” Notifications
it i and English verasions) under

ayb-gsection (2) of section 4 of the
Bombay Shops amd Establishments
Act, 1948 read with clause (c) (iv)
of the Proclamation dated the 17th
February, 1880 issued by the Pre-
sident in relation to the State of
Gujarat: —

R Notification No. KH-L-128-

SE/1449—48293-1 published in
Gujarat Government  Gazette
dated the 6th March, 1980 amend-
ing Schedule IT of the Act.

(ii) Notification No. KH-L-171/
BSE/1449—48293-T published in
Gujarat Government Gazette
dated the 7th March, 1980 adding
an entry in Schedule II to the Act.

[Placeq in Library. See No. LT-659/
801].

ReEVIEwW AND ANNUAL REPORT OF Na-
TIONAL FnoMm DeEvELOPMENT CORPORA-
TioN (P) Ltp.,, NEw DELHI For 1978-79

SHRI J. B. PATNAIK: On behalf
of SHRY VASANT SATHE, I beg to
lay on the Table:—

A copy each of the following papers
(Hindi and English wversions) under
sub-section (1) of section 619A of the
Companies Act, 19568: —

(1) Review by the Government
on the working of the National Film

Development Corporation Private
lLimiteq New Delhi, for the year
1978-79,

(2) Annual Report of the Nation-
al Film Development Corporation
Private Limited, New Delhi, for the
year 1978-79 glong with the Audit-
ed Accounts and the comments of
the Comptroller and Auditor Gen-
eral thereon. [Placed in Library, See
No. LT—660/80]

ANNUAL REPORT AND REVIEW OF BOARD
@P APPRENTICESHIP TRAINING WESTERN
RacroN; BOMBAY FOR THE YEAR ENDED
oN 31-3-79, ANNUAL ACCOUNTS OF
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VisvA BHARATI, SANTINIKETAN FOR

1078-79, ANNUAL ACCOUNTS Or CENTRAL

TIBETAN SCHOOL ADMINISTRATION FOR

1977-78, ANNUAL REPORT AND Reviaw

or RaAMpPUR Raza Lisrary, RAMPUR
FOR 1977-78, ETc. EIC.

THE MINISTER OF EDUCATION
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANAND)

I beg to lay on the Table:—

(1) (i) A copy of the Annual Re-
port (Hindi and English versions)
of the Board of Apprenticeship
Training, Western Region, Bombay,
for the year ended 31st March, 1979
along with Audited Accounts.

(ii) A copy of the Review (Hindi
and English Versions) by the Gov-
ernment on the above Report [Plac-

ed in Library. See No. LT-661/80].

(2) (i) A copy of the Annual
Accounts (Hindi and English ver-
sions) of the Visva Bharati, Santi-

niketan, for the year 1978-79 toge-
ther with Audit Report thereon.

(ii) A statement (Hindi and En-
glish evrsions) showing reasons for
delay in laying the above document.
{Placed in Library. See No. LT-662/

801].

() (i) A copy of the Annual
Accounts (Hindi and English ver-
sions) of the Central Tibetan Sc-
hools Administration, for the year
1977-78 together with the Audit Re-
port thereon.

(ii) A statement (Hindi and Bn-
glish versions) showing reasons for
delay in laying the above documents.
[Placed in Library. See No. LT—
663/801.

(4) (i) A copy of the Annual
Repori (Hindi and English versions)
of the Rampur Raza Library, Ram-
pur, for the year 1978-79 together
with Audited Accounts.

(ii) A copy of the Review (Hindi

and English versions) by the Qov-
ernment on the above Report.
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(iii) A statement (Hindi ang En-
glish versions) showing reasons dor
delay in laying the documents men-
tioned at 4(i) above, [Placed in Li-
brary. See No. LT--664/80].

(5) A copy of the Annual Ac-
counts @ (Hindj version) of the
Regional Engineering College, Cali-~
cut, for the year 1977-78 together
with the Audit Report thereon,

(6) A copy of the Annual Report
@ (Hindi version) of the Regional

ineering College, Calicut, for the
Year 1978-79. [Placed in Library.
See No. LT—665/80]

(7) (i) A copy of the Annual Re-
port of the Regional Engineering
College, Srinagar, for the year 1978
79.

(ii) A copy of the Review (Hindi
and English versions) by the Gov-
ernment on the above Report.

(iii) A statement (Hindi and
English versions) explaining rea-
sons for not laying simultaneously
the Hindi version of the report
mentioned at 6(i) above. [Placed in
Library. See No. LT—666/80].

(8) (i) A copy of the Annual Ac~
counts (Hindi ang English versions)
of the University Grants Commis-~
sion, New Delhi, for the year 1973-
79 together with Audit Report there.
on, under sub-section (4) of section
19 of the University Grants Com-
mission Act, 1956.

(ii) A statement (Hindi and En-
glish versions) showing reasons for
delay in laying the above document.
[Placed in Library. See No¢. LT-
667/80].

(9) A copy each of the following
Notifications under sub-section(3)
of section 59 of the Children Act,
1960: —
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' (1) The Dadra and Nagar Haveli
Children Rules, 1979, ’pu!m:%d
in ‘Notification' No. ADM/LAW/
242/88/19 in Gazette of' India
dated the 5th January, 1960,

(i) The Pondicherry Children
(Management, Functions and Res-
ponsibilities of Special Schools,
Children’s Homes and Observation
Homes) (Amendment) Rules, 1980
published in Notification No.
G.0. M/s. 7/80/HEV (SW) dated
the 24th January, 1960,

(10) Two statements (Hindi and
English versions) explaining rea-
sons for not laying the Hindi ver-
sion of the Rules.

(11) A statement (Hindi and En-

glish versions) showing reasons .Ior
delay in laying the notification

mentioned at 9(i) above [Placed
in Library. See No. L.T—668/80].

(12) A copy of the Bihar Children

Ordinance, 1980 (No. 456 of 1980)

(Hindi and English versions) pro-
mulgated by the Governor of Bihar
on the 4th March, 1980, under arti-
cle 213(2)(a) of the Proclamation
dated the 17th February 1980 issued
by the President in relation to the
State of Bihar. [Placed in Library.
See No. LLT—669/80].

(13) (i) A copy of the Annual Re-
port (Hindi and (English versions)
of the Regional Engineering College,
Silchar, for the year 1978-79.

(ii) A copy of thg Review (Hindi
and English versions) by the Gov-
ernment on the above Report.
[Placed in Library. See No. LT—

670/80],

(14) (i) A copy of the Audit Re-
port on the accounts of the National
Council of Educational Reasearch
and Training, New Delhi, for the
year 1978-79.

@A English version of the docum ents were laid on the Table on the 2nd

February, 1980,
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@) A statement (Hindi end
Emnglish versions) regarding Review
by Government on the Audit Re-

(iii) A statement (Hindi and

English versions) explaining reasons
for not laying simultaneously the
Hindj versions of the Audit Report.
[Placed in Library. See No. LT—
$71/80.]

(15) (i) A copy of the Annual
Accounts (Hindi ang English ver-
sions) of the Unaiversity of Hydera-
bad for the year 1978-79 tcgether
with Audit Report thereon.

(ii) A statement (Hindi and
English versions) showing reasons
for delyay in laying the above do-
cument. [Placed in Library, See
No, LT—672/80]

REVIEWS AND ANNUAL REPORTS OF
CocHiN SHrpvARD L1p.,, CoOCHIN FOR
1978-79, HinDUSTAN SHIPYARD L7TD,,
VISAKUAPATNAM, ANNUAL ACCOUNTS
oF CocHiN, Portr TrRUST For 1978-79
WITH STATEMENTS FOR DELAY ETC.

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI A. P.
SHARMA): I beg to lay on the
Table: —

(1) A copy each of the following
papers (Hindi and English ver-
sions) under sub-section (1) of
section 619A of the Companies Act,
1956:.

(a) (i) Review by the Govern-
ment on the working of the Cochin
Shipyard Limited, Cochin, for the
year 1978-79.

(ii) Annual Report of the Cochin
Shipyard Limited, Cochin, for the
year 1978-79 along with the Audit-
ed Accounts ang the cominents of
the Compiroller and Auditor Ge-
neral thereon. [Placed in Library.
See No. LT—673/80].

(b) (i) Review by the Govern-
ment on the working of Hindustan
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Shipyard Limite, Visakhapainam,
for the year 1978-79. ,

(ii) Annual Report of the Hin-
dustan Shipyard Limited, Visakha-
patnam, for the year 1978-79 along
with the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon. [Placed
in Library. See No. LT- 674/80].

A copy each of the following
papers (Hindi and English versions)
under sub-section (2) of section 103
of the Major Port Trusts Act 1963:-

(i) Annual Accounts of the Co-
chin Port Trust for the year 1978-
79 and the Audit Report thereon.
[Placed in Library. See No. LT-
675/801.

(ii)y Annual Accounts of the
Mormugao Port Trust for the year
1978-79 and the Audit Report there-
on.

(3) Two statements (Hindi and
English versions) showing reasons
for delay in laying the papers men-
tioned at (2) above. [Placed in
Library. See No. LT-676/80]}.

(4) A statement (Hindi and Eng-
lish versions) explaining reasons
for not laying the Accounts and
the Audit Report of the Shipping
Development Fung Committee for
the year 1978-79 within the Stipu-
lated period of nine months after
the close of the Aecounting Year.
[Placed in Library. See No. LT-
677/80].

STATEMENT SHOWING ACTION TAKEN BY

GOVERNMENT ON ASSURANCES, PROMI-

SES, ETC. GIVEN DURING VARIOUS SEB-
SIONS oF LOK SABHA

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
AND IN THE DEPARTMENT OF
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PARLIAMENTARY AFFAIRS (SHRI
P. VENKATASURBAIAH): on be-
behalf of Shri Bhishmy Narain Singh,
I beg to lay on the Table the follow-
ing statements (Hindi and English

(1) Statement No. XIX~Second Sessior, 1977.

(2) StatementNo, XIV-Third Session, 1977.

(3) StatementNo.XVII—Fourth Session, 1978

(4) Statcment No, XI-—Fifth Session, 1978
(5) StatementNo. IX—Sixth Session, 1078.

(6) StatemeatNo., XIT—S venth Se <ion, 1976.

(7) Statemcnt No., IIT— Eiglitl. Se«<on, 1970,

(8) StatementNo.I—Fiist Session, 1980,

[Placed in Library. See No. LT-0(78/80}
ANNUAL REPORTS AND REVIEWS ETC. OF
StaTe AGRO-INDUSTRIES CORPORATIONS
OF VARIOUS STATES, OF MODERN
Baxeries (P) Ltp, NEW DELHI WITH
STATEMENTS FOR DELAY, ANNUAL RE-
PORTS OF NATIONAL COOPERATIVE DAIRY
FEDERATION OF INDIA, NEwW DELHI,
NOTIFICATIONS RE. SUGAR PRICEg UNDER
EssentiaL. ComMoDpITIES AcT, 1955
AND ANNUAL REPORTS OF NATIONAL
Heavy ENGINEERING COOPERATIVE LTD,,

New DELHI ETC., ETC.

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION (SHRI BIRENDRA SNGH
RAO): I beg to lay on the Table:—

(1) A copy each of the following
papers under sub-section (1) of sec-

tion 619A of the Companies Act,
1956; —
(a) (i) Review by the Gov-

ernment on the working of the
Tamil Nadu Agro Industries Cor-
poration Limited, Madras, for the
year 1977-78.

(ii) Annual Report of the Tamil
Nadu Agro Industries Corpora-
tion Limited, Madras, for the year
1977-78 along with the Audited
Accounts and the comments of
the Comptroller and Auditor
Cieneral thereon. [Placed in Lib-
rery. See No. LT-678/80].
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versions) showing the action takem
by the Government on various . sssm-
rances, promises and undertakings
given hy the Ministers during the Va-
rious sessions of Lok Sabha:—

sixth Lot Sabha.

Scventh Lok Sabha.

(b) (i) Review (Hindi and
English versions) by the Gov-
ernment on the working of West
Bengal Agro Industries Corpora-
tion Limited, Calcutta, for the
year 1975-76.

(ii) Annual Report (Hindi sand
English versions) of the West
Bengal Agro-Industries Corpora-
tion Calcutta, for thy year 1975-
76 along with the Audited Ac-
counts and the comments of the
Comptroller and Auditor Gene-
ra] thereon. [Placed in Library.
See No. LT—630/80]

(¢) (i) Review (Hindi and
English versions) by the Gov-
ernment on the working of West
Bengal Agro Industries Corpora-
tion Limited, Calcutta, for the
year 1976-77.

(ii) Annual Report (Hindi and
English versions) of the West
Bengal Agro-Industries Corpora-
tion Limited, Calcutta, for the
year 1976-77 along with the
Audited Accounts ang the com-
ments of the Comptroller and
Auditor General thereon, [Pla-

a:]ea in Idbrary. See No. LT-681/
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»{d)» (1) Review (Hindi and
English versions) by the Gow-
erpuent on the working of the
Andhry Pradesh State Agro In-
dustries Corporation Limited,
Hyderabad, for the year ended
30th June, 1976,

(ii) Annual Report (Hindi and
English versions) of the Andhra
Pradesh Statg Agro Industries
Corporation Limited, Hyderabad,
for the year ended 30th June,
1976 along with the Audited Ac-
counts and the comments of the
Comptroller and Auditor Gene-
ral thereon. [Placed in Library.
See No. LT-882/801.

(e) (i) Review (Hindi and
English versions) by the Gov-
eroment on the working of the
Bihar State Agro Industries Deve-
lopment Corporation Limited,
Patna, for the year 1974-75.

(i) Annual Report (Hindi and
English versions) of the Bihar
State Agro Industries Develop-
ment Corporation Limited, Patna,
for the year 1974-75 along with
Audited Accounts and the com-
ments of the Comptroller and
Auditor General thereon. [Placed
in Library. See No. LT-683/80].

() () Review (Hindi and
English versions) by the Gov-
ernment on the working of the
Bihar State Agro Industries Deve-
lopment Corporation Limited,
Patna, for the year 1975-76.

(ii) Annual Report (Hindi and
English versions) of Bihar State
Agro, Industries Development
Corporation Limited, Patna, for
the year 1975-76 along with Audit-
ed Accounts and the comments of
the Comptroller and Auditor
Gtenera) thereon. [Placed in Lib-
rary. See No. LT-684/80].

() (1) Review (Hindl and
English versions) by the Gov-
ernment on the working of the

Maharashtry Agro Industries De-
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velopment Corporation Limited,
my’ for the year 1977-98. -

(ii) Annual Report (Hindi and
English versions) of Maharashtra
Agro Industries Development
Corporation Limited, Bombay for

the year 1977-78 along with Audi-

ted Accounts and the comments

of the Comptroller and Auditar

General thereon. [Placed in Lib.
rary, See No. LT-685/80].

(h) (i) Review (Hindi snd
English versions) by the Govern-
ment on the working of the Pun-
jab Agro Industries Corporation
Limited, Chandigarh for the year
1975-176.

(ii) Annual Report (Hindi and
Englishi versions) of the Punjab
Agro Industries Corporation
Limited, Chandigarh, for the
year 1975-76 along with Audited
Accounts and the comments of
the Comptroller and Auditor
General thereon. [Placed in Lib-
rary. See No. LT-686/80].

(i) (i) Review (Hindi and
English versions) by the Gov-
ernment on the working of the
Orissa Agro Industries Corpora-
tion Limited, Cuttack, for the
year 1972-73.

(ii) Annual Report '(Hindi and
English versions) of the Orissa
Agro Industries Corporation
Limited, Cuttack, for the yeas
1972-73 along with Audited Ac-
counts and the comments of the
Comptroller and Auditor Gene-
ral thereon. [Placedg in Library.
See No. LT-687/801.

(i) (i) Review (Hindi and
English versions) by the Govern-
ment on the working of the Hima-
chal Pradesh Agro Industries Cor-
poration Limited, and its subsi-
diary viz, Himachal Pradesh Hor-
ticultural Produce Marketing and
Processing Corporation Limited,
for the year 1877-78.
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m%’m vmm) the mmmal
of

Pradest Agro Inttustries

ration Hmited, Simla for the year
1977-18 along with Audited Ac-
counts ang comments of the
Comptroller and Auditor Gene-
ral thereon and of its subsidiary
viz. Himachal Pradesh Horticul-
tural Produce Marketing and Pro-
cessing Corporation Limited, for
the year 1977-78. [Placed in Lib-
rary. See No. LT-688/80].

(k) (i) Review by the Gov-
ernment on the working of the
Assam Agro Industries Develop-
ment Corporation Limited, Gau-
hati, for the year 1972-73.

(ii) Annual Report of the
Assam Agro Industries Develop-
ment Corporation; Limited Gau-
hati, for the year 1972-73 along
with the Audited Accounts and
the comments of the Comptroller
and Auditor General thereon.
[Placed in Library. See No. LT-
689/801].

(1) (i) Review (Hindi version)
by the Government on the work-
ing of the Assam Agro Industries
Development Corporation Limit-
ed, Gauhati, for the year 1967-68.

(ii) Annual Report (Hindi
version) of the Assam Agro In-
dustries Development Corpora-
tion Limited, Gauhati, for the
year 1967-68 along with the Au-
dited Accounts and the comments
of the Comptroller and Auditor
General thereon.

(m) (i) Review (Hindi ver-
sion) by the Government on the
working of the Assam Agro In-
dustries Development Corpora-
tion Limited, Gauhati, for the
year 1968-69.

(ii) Annual Report (Hindi
version) of the Assam Agro In-

dustries Development Corporation
Limited, Gauhati, for the year
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1068-68 dlon§ with the Audfted
Accounts and the comments of the
Comsptroller and Auditor Gene-
ral thereon.

(n) (1) Review (Hindi ver-
sion) by the Government op the
working of the Assam Agre
Industties Development Corpo-

ration Limited, Gauhati for the

year 1989-70.

(ii) Annual Report (Hindi ver-
sion) of the Assam Agro Indus-
tries Development Corporation
Lmited, Gauhati, for the year
1869-70 along with the Audited
Accounts and the comments of
the Comptroller and Auditor
General thereon.

(0) (i) Review (Hindi ver-
sion*) by the Government on the
working of the Assam Agro In-
dustries Development Corpora-
tion Limited Gauhati, for the
year 1970-71.

(ii) Annual Report (Hindi ver-
sion®*) of the Assam Agro Indus-
tries Development Corporation
Limited, Gauhati for the year
1970-71 along with Audited Ac-
counts and the comments of the
Comptro]ler and Auditor Gene-
ral thereon. [Placed in Library.
See No. LT—689/80]

(p) (i) Review (Hindi and
English versions) by the Govern-
ment on the working of the
Bihar State Agro Industries De-
velopment Corporation Limited,
Patna, for the year 1973-T74.

(ii) Annual Report (Hindi and
English versions) of the Bihar
State Agro Industries Develop-
ment Corporation Limited. Patna
for the year 1973-74, along with
Audited Accounts and the com-
ments of the Comptroller and
Auditor General thereon. [Placed
in L®rary. See No. LT—8690/80}

(q) (1) Review (Hindi and
English versions) by the Govern-
ment on the working of Modern

*English version of the Review and the Report was 1aid on the 7th August,

1978.
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Bakeries (India) Limited, New
Delhi, for the year 1078-79

(ii) Annual Report (Hindi and
English versions) of the Modern
Bakeries (India) Limited, New
Delhi, for the year 1978-79 glong
with the Audited Accounts and
the comments of the Comptroller
and Auditor General thereon.

{(2) 16 statements showing rea.
sons for delay in laying the
reports mentioned at (a) to (p)
item (1) above. [Placed in Liba
rary. .See No. LT—891/80].

(3) A copy of the Annual Report
(Hindi and English versions) of
the National Cooperative Dairy
Federation of India, New Delhi,
for the year ended 30th June, 1977
together with Audited Accounts.

(4) A copy of the Annual Report
(Hindi and English versions) of
the National Cooperative Dairy Fe-
deration of India, New Delhi, for
the year endeq 30th June, 1978 to-
gether with Audited Accounts.
[Placed in Library. See No. LT—
692/80].

(5) A copy each of the following
Notifications (Hindi* and English
versions) under sub-section (6) of

section 3 of the Essential Commo-
dities Act, 1955;—

(i) GSR 20(E) published in
Gazette of India dateq the 28th
January, 1980 regarding bulk dis-
tribution of Urea manufactured in
Uttar Pradesh. [Placed in Library.
See No. LT—693/80].

(ii) The Sugar (Price Determi-
nation for 1978-79 Production)
Amendment Order, 1980, publish-
ed in Notification No. GSR.

74(E) in Gazette of Indig dated
the 3th March, 1980,
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(iil) The Sugar (Price Deter-
mination for 1978-80 Productiom)
Amendment Order, 1980, publish-
ed in Notification No, GSR 78(E)
in Gazette of India dated the #%h
March, 1980. [Placed in Librery.
See No. LT-—894/80].

(6) A copy of the Annual Report
(Hindi and English versions) of $he
National Heavy Engineering Coope-
rative Limited, New Delhi, for #he
year 1976-77 together with Audived
Accounts,

(7) A copy of the Annual Repert
(Hindi and English versions) of
the National Heavy Engineerimg
Cooperative  Limited, New Delhi,
for the year 1977-78 together with
Audited Accounts. [Placed in Lib-
rary. See No. LT—695/80].

(8) A copy of the Amnual Ac-
counts (Hindi ang English versgions)
of the National Council for Coope-
rative Training, New Delhi, for the
year 1978-79 together with Awdit
Report thereon. [Placed in Library.
See No. LT—696/80].

(9) A copy of the Annual Report
(Hindi and English versions) of the
Indian Farmers Fertilisers Coope-
rative Limited, New Delhi, for the
year 1978-79 along with Audited
Accounts. [Placed in Library. See
No. LT—697/80].

(10) A copy of the Gujarat Ag-
ricultural Pests and Diseases Ordi-
nance, 1979 (No. 5 of 1979) (Hindi
and English versioms) Promulgated
by the Governor of Gujarat on the
2nd November, 1979, under article
213(2) (a) of the Constitution read
with clause (c) (iv) of the Procla-
mation dated the 17th February,
1980 1issued by the Presidend in
relation to the State of Gujarat.
[Placed in Library. See No. LT—
098/80].
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NomIFICATION UNRDER GUJARAT SaLzs

Tax Acr, 1969, Braar Sawxs Tax

OmpINANCE, 1880 AND ANNUAL REPORT

oF NATIONAL INSTITUTE oOF PusLic

FovaNce AND Poricy, New DELHI FOR
1978-79

THE MINISTER OF STATE IN
THE  MINISTRY OF FINANCE
(SHRI JAGANNATH PAHADIA):
I beg to lay on the Table:—

(1) A copy of the Notification
No. (GHN-19) GST-1080/(S.49)
(83)TH (Hindi and English ver-
sions) published in Gujarat Gov-
ernment Gazette dated the Tth
March, 1980 making certain amend-
ment to Notification No. (GHN 627)
GST 1970 (S. 49)-TH dated the 29th
April, 1970, under sub-section (3) ot
section 49 of the Gujarat Sales Tax
Act 1969 read with clauseg (c) (iv)
of the Proclamation dated the 17th
February, 1980 issued by the Presi-
dent in relation to the State of
Gujarat. [Pladed in Library. See
No. LT-699/].

(2) A copy of the Bihar Sales
Tax (Qrdipance, 1980 (No. I of
1980) (Hindi and English versions)
promulgated by the Governor of
Bihar on the 4th March, 1980, under
article 213(2) (a) of the Constitu-
tion read with clause (¢) (iv) of the
Proclamation dated the 17th Febru-
ary, 1980 jssued by the President in
relation to the State of Bihar.
[Placed in Library. See No. LT—
700/801.

(3) A copy of the Annual Report
(Hindi 9% version) of the
National Institute of Public Finance
and Policy, New Delhi, for the year
1978-79. [Placed in Library, See
No. LT-701/80].

BrHAR BHOODAN YAGNp (AMDT.) ORDI-
Naxce 1980, CHHOTANAGPUR TENANCY

CHAITRA 7, 1502 (SAKA)

Papers Laid 24

(Ampr,)  OmpiNnance, 1980, Timp

Naou LanNp RerorMs (Frxariow o

CemuaNg OoN LaND) AMDT, ORDINAMCE,

1980 WITH STATEMENT RE, NOT LAY
HINDI VERSION

SHRI J. B. PATNAIK: Qn behalf
of Shri R. V. Swaminathan, I beg
to lay on the Table: ~

(1) A copy each of the following
Bihar Government Ordinances
(Hindi and English versions) under
article 213(2) (a) of the Constitu-
tion read with clause (c) (iv) of the
Proclamation dated the 17th Feb=-
ruary, 1980 issueg by the President
in relation to the State of Bihar:—

(i) The Bihar Bhoodan Yagna
(Amendment) Ordinance, 1980
(No. 27 of 1980) promulgated by
the Governor of Bihar gn the 4th
March, 1980.

(ii) the Chhotanagpur Tenancy
(Amendment) Ordinance, 198C
(No. 29 of 1980) promulgated by
the Governor of Bihar on the
4th March, 1980 [Placed in Lib-
rary. See No. LT—702/80].

(2) A copy of Tamil Nadu Land
Reforms (Fixation of Ceiling on
Land) Amendment Ordinance, 1980
(No. 3 of 1980) promulgated by the
Governor of Tamil Nadu on the
10th March, 1980, under article
213(2) (a) of the Constitution read
with clause (c¢) (iv) of the Procla-
mation dateq the 17th February,
1980 issued by the President in re-
lation to the State of Tamil Nadu.

(3) A statement (Hindj and Eng-
“lish versions) explaining reasons for
not laying simultaneously the Hin-
di version of the Ordinance. {Plac-~
ed in Library. See No. Lt—703/80].

%English version of the Report was laid on the Table of the 18th

March 1980.



